
r
Central Administrative Tribunal

Principal Bench

O.A. No. 19 of 1999

New Delhi , dated this the 13th September, 2000

HON'BLE MR. S.R. AD IGE, VICE CHAIRMAN (A)
HOM'BLE DR. A. VEDAVALLI , MEMBER (J)

Shri Harmender Kumar,
S/o Shri Hardev Singh,
Sr. Clerk, Carriage & Wagon Section (CWS),
Old Delhi Rai lway Station,
R/o Vi I I . & P.O. Baol i ,
Pat t i Gop i ,
District Bagpat (U.P.) AppI i cant

(By Advocate: Shri San jay Budhiraja)

Versus

1 - General Manager.
Northern Ra i I way,
Baroda House, New Delhi .

2- Divisional Personnel Officer,
Northern Ra i I way.
DRM Off ice.
New DeIh i .

(By Advocate: Shri P.M. Ahlawat)

ORDER (Oran

MR. S.R. ADIGE. VC fAl

Respondents

Appl icant's counsel Shri Budhiraja appears

and states that no further grievance sti l l survives

in this O.A. and prays for permission to withdraw

the same. Permission is granted and the O.A. is

dismissed as withdrawn.

(Dr. A, VedavaI I i)
Member (J)

' gi<'

(S.R. Atitg^r
V i ce Cha i rman (A)


